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. f ,(_> whether Union Government have 
dacid_ to tmplem~t en Extemal Marketing 
Assistance Scheme for promoting export of 
non-tradftional jute goods; and 

I 

(b) if so, the details of the schame? 

THE MIN1STER OF STATE IN THE 
MINISTRY OF TEXTilES (SHAI RAFIQUE 
ALAM): (a) Yes, Sir. 

(b) External Market Assistance (EMA) 
scheme for organised jute mills and for 
decentraHsed handloom/handicraft sector 
has baen introduced recently with Jute 
Manufactures Development Council as the 
nodal agency for implementation of the 
scheme. The Scheme is applicable to same 
products which are covered by Internal 
Market Assistance Scheme and is on the 

same lines as lMA. EMA would be given at 
uniform rate of 10 percent of F.O.B. realisa~ 
tion. The scheme is valid upto 31.3.92. 

[ Translation] 

Purcha .. of Medicines for CGHS 

1738. SHRJMATI MANORAMA 
SINGH: WiU the Minister of HEALTH AND 
FAMILY WELFARE be pleased to state: 

(a) the numbpr of medicines which are 
being purchased by CGHS from the local 

manufacturers instead of big and standard 
companies; 

(b) the reasons for such purchases; and 

(c) whether the quality of these medi­

cinas is tested at the time of purchase? 

THE MINISTER OF STATE IN THE 
MINtSTRY OF HEALTH AND FAMtL V 
WELFARE (KUMARI SAROJ KHAPARDE): 
(a) to (c). An allopathic medicines included in 
the formulary are procured from Medical 

Store Organisation who are supplying 100% 

pre-tested aUopathic med~. I.S~M. & 
Homoeopathic Medicines included in the 
formulary are procured fIDm I.M.P .C.L 
(Government of India Undertlk .. , and the 
firms registered under CGHS. Organolyplic 
test method is adopt~ for checking the 
quMly at Ayurvedic and Unani medicines 
whereas Homoeopathic medicines are got 
tested from Homoeopathic Pharmacopoea 
laboratory J Ghaziabad before acceptance 
of the supplies. 

[English] 

Purchase of Cotton by CCI 

1739. SHRI A.M. BHOVE: wm the 
Minister of TEXTILES be pleased to state: 

(a) whether Union Government have 
directed the Cotton Corporation of India to 
purchase sufficient quantity of cotton with a 
view to ensure its availability to the taxtHe 
Industry through out the season; 

(b) if so, the details of the purchases 
made by the Corporation during the year 
1987 and 1988; and 

(c) the extent to which this had helped in 
arresting the decline in Cotton price in the 
market? 

THE MINISTER OF STATE IN THE 

MINISTRY OF TEXTILES (SHRI RAFIQUE 
AlJ\t.,4): (a) The Conon Corporation of India 
haS bee'" directed to purchase cotton from 
th8t growars under price support operations 
when'ever the market prices reach minimum 
support levels. The Corporation has also 
been directed to undertake commercial 
operations at its sale risk for supply of insti­
tutional buyers ~t the ruling market prices. 

(b) and (c). Under commercial 
operations, during the cotton year 1987-88, 
the Corporation purchased 6.50 lakh batea. 

) 

During the current cotton year 1988.89 



73 Wflllen Answers PHAlGUNA 17. 1910 (SAKA) MIten An • ..,. 74 

(Sept. 1988 ~ 2_3.1989), the COrporation 
haalOfarJ)urchued 3. 96lakh bale •. Prices 
have ru1ed weB above minimum support 
tew,1sduting the cotton year 1987·88 as well 
as during the current cotton ~ and 
there has been no occasion for the Corpora­
tion to undertake price support operations. 

Der ... rvatlon of posts for SCIST In FCI 
and HVOC 

1740. SHRI BANWARt LAL BAIRWA: 
Witl the Minister of FOOD AND CIVIL SUP­
PLIES be pleased to state: 

(8) the number of Class I, II and III 
employees working In the Food Corporation 
of India and the Hindustan Vegetable Oil 
Corporation Limited. separatelv. as on 31 
December. 1988 and the number of Sched­
uled Caste and Scheduled Tribe Employees 

among them: 

(b) the number of posts for SC/ST in 

direct recruitment and promotion quotas 
dereserved in the said corporations dUring 

the last three years, year wise; and 

(c) the steps taken by Government to 
check dereservation of posts for SCIST in 
the above corporations? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF FOOD AND CIVil SUP· 
PLIES (SHRf D.l. BAITHA): (a) to (c). Infor ... 
mation is being collec1ed and will be laid on 

the Table of the House. 

Export of Cotton Yarn 

1741. SHAt GURUDAS KAMAT: Will 
the Minister of TEXTILES be pleased to 
state: 

(a) wh.therthere is any Itmit fixed for the 

export of cotton yarn, if SQ, the details 
thereof; 

(b) tht quantity and value of cotton yn 
uportad during 1'187-88: and 

(c) the estimated export dl8'ing 1t88-
89? 

THE MINISTER OF STATE IN THE 
MINISTRY OF TEXTILES (SHRJ RAFIQUE 
ALAM): (a) The exports of cotton yam in 
count group 1-608 ar8 allowed within an 
annual ceiling of 40 mHlion kgs. during 1989. 
However, the exports of hank yam in this 
count group are not aHawed. Thefe Is no 
restnctlon on export of cotton yam of counts 
above 61s. 

(b) and (c). According to the Cottan 
Textiles Export Promotion Council7 the ex­
ports of cotton yarn during 1987-88 

amounted ao 85.41 mitrJOn kgs. valued at As. 
341.3 CfOfes. As pel the Councirs estimate, 

cotton yarn exports during 1988-89would be 
around 40 million kgs. 

Decline In Infant Mortality rat. during 
Sev-.th Plan 

1742. PROF. NARAIN CHAND PAR­
ASHAR: Will the Minister of HEAlTH AND 
FAMfL Y WELFARE be pleased to state: 

(a) whether the Infant mortality rate has 
registered a dectine during the Seventh 
Plan: 

(b) if so, tho rate as on 1 April, 1985 and 
1 January, 1 9S9 aoo the various steps taken 
to bring down the rate alongwith compara-

tive figures at the beginning and end of each 
of the plans; and 

(c) if not, the reasons therefor and tn. 
steps taken/proposed to be takan in this 
regard to register a sharp decline in this rate 
alongwith the figures for this rate in other 
developing Asian countries? 




